IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.
Report on :28-02-2026
Date : 28.02.2026

Dealing Seat

Section
(Seat
WP (C) - WRIT ©
1 |15251/2026|28.02.2026 |j.07" > |P PANIGRAHI |GENERAL R ANCH-T Tg)
(Seat
CRLMC- Order Dtd. 2026-
2 [15239/2026(28.02.2026 | o."-0 o |P. SAHOO c.o. i Tg;
B BIBHUTI B (Seat
3 |15241/2026(28.02.2026  |JoohC . IRANJAN c.o. |SOURT Drder Dtd. 2026 No-
MOHANTY : 10)
(Seat
BLAPL- COURT |0rder Dtd. 2026-
4 |15242/202628.02.2026 |'J/c 0 . R K BARIK c.o. vo. 6 lorese TS;
(Seat
BLAPL- COURT |0rder Dtd. 2026-
5 |15243/202628.02.2026 |0, |P K MOHANTY |C.O. vo. & lozene TS;
BLAPT- MOHENDRA COURT Order Dtd. 2026- (Seat
6 |15244/202628.02.2026 S0 o [ c.o. vo. 6 losese Tg;
(Seat
BLAPL- COURT |Order Dtd. 2026-
7 [15245/2026(28.02.2026 |Jgeuo0 . |P. K. JENA c.o. Yo € losone Tg;
WP (C) - COURT |order Dtd. 2026- |WRIT (Seat
8 |15246/2026|28.02.2026 |, .- |PC DAS c.o. vo. 1 losoon BRANCH-1 |Nood)
WP (C) - COURT Order Dtd. 2026- [WRIT (Seat
9 |15248/2026|28.02.2026 |15 w37 o MR BARIK c.o. vo. 1 lososn EANCH- Z;;
(Seat
WP (C) - COURT |Order Dtd. 2026-
10 |15250/2026|28.02.2026 |3, 0<1", . [RC MALLICK c.o. Yo 110324 Eg)
WP (C) - COURT |Order Dtd. 2026- |[WRIT (Seat
11 |15252/2026|28.02.2026 |0 " o |AK ROUT c.o. o, 1 losoog R ANCH-3 gg;
WRIT
WP (C) - COURT |Order Dtd. 2026- |BRANCH (Seat
12 |15253/202628.02.2026 |¢ ., |UK PANDA c.o. Yo 1 10227 (DTVISTON ng)
BENCH-3)
WP (C) - COURT |Order Dtd. 2026- |WRIT (Seat
13 |15254/2026(28.02.2026 ) gc 50, |J. LENKA c.o. vo. 1 losoos BRANCH-1 [Noo3)

14 [15255/2026(28.02.2026 WP (C)- P. K. C.0.  |COURT Order Dtd. 2026- |[WRIT |(Seat




4499/2026 |MOHAPATRA NO. 2 |02-12 BRANCH-1 |No-3)
OLD
COURT (Seat
WP (C) - Order Dtd. 2026- WRIT _
15 |15256/2026(28.02.2026 571,2025 K. R. SAHOO NO. 3 03-23 BRANCH=6 No
OLD 35)
(Seat
WP (C) — COURT Order Dtd. 2026- _
16 |15257/2026(28.02.2026 6160/2026 SK PARIDA NO. 1 103-20 gg)
WP (C) - COURT |Order Dtd. 2026- [WRIT (Seat
17 115258/2026(28.02.2026 5859/2026 S. K. PARIDA NO. 1 102-26 BRANCH-8 Zg;
COURT (Seat
CMP- Order Dtd. 9999-
18 |15259/2026(28.02.2026 2066/2025 A.T.NAYAK NO. 12-31 No-
23 42)
COURT (Seat
WP (C) — B. K. Order Dtd. 2026- WRIT _
19 15260/202628.02.2026 5415/2026 |MOHARANA gg' 02-26 BRANCH-3 Tg)
COURT (Seat
CMP- Order Dtd. 9999-
20 115261/20261(28.02.2026 2069/2025 A.T.NAYAK NO. 17-31 No-
23 13)
COURT (Seat
WP (C) — Order Dtd. 2026- -
21 |15262/20261(28.02.2026 25976/2024 P. K. BARIK NO. 02-2¢ No
23 13)
COURT (Seat
WP (C) - Order Dtd. 2026- _
22 115264/20261(28.02.2026 4204/2026 N. ROUT NO. 02-26 No
23 13)
COURT (Seat
CRLMC- RANJIT Order Dtd. 2026-
23 |15265/20261(28.02.2026 630/2026 MOHANTY NO. 02-27 No-
23 13)
COURT (Seat
WP (C) — Order Dtd. 9999- |WRIT _
24 115266/20261(28.02.2026 6197/2026 B. C. PANDA NO. 12-31 BRANCH-3 No
25 28)
(Seat
CRLMC- COURT Order Dtd. 2026-
25 |15267/20261(28.02.2026 2237/2025 S.PANDA NO. 60121 gg;
WRIT
COURT (Seat
WP (C) — Order Dtd. 9999- |BRANCH _
26 |15268/20261(28.02.2026 6195/2026 B. C. PANDA gg. 12-31 (DIVISION T85)
BENCH-1)
COURT
CRLMC- Order Dtd. 2026- |CRIMINAL (Seat
27 115269/20261(28.02.2026 635/2026 G.R.PATRA gg. 02-27 MISC No-6)
COURT (Seat
WP (C) — Order Dtd. 9999- |WRIT _
28 |15271/20261(28.02.2026 6177/2026 B. C. PANDA NO. 12-31 BRANCH-3 No
25 28)
COURT (Seat
29 [15272/2026(28.02.2026 |CRLMC S.K.PRADHAN No. Order Dtd. 2026 No-
624/2026 02-27
25 28)
COURT
CRLMC- Order Dtd. 2026- |CRIMINAL (Seat
30 |15274/2026/28.02.2026 648/2026 G.SAHOO gg. 02-27 MISC No-6)
COURT
WP (C) — P. C. Order Dtd. 2026- |WRIT (Seat
31 15275/202628.02.2026 6173/2026 |CHHINCHANI NO. 02-26 BRANCH-2 |No-6)

25




CRLMC- COURT Order Dtd. 2026- (Seat
32 |15276/2026128.02.2026 508/2026 P.K.MOHANTY NO. 6 103-23 No-6)
CRLA- COURT |Order Dtd. 2026- (Seat
33 |15277/2026128.02.2026 221/2026 P.K.MOHANTY NO. 6 104-22 No-6)
WP (C) - COURT Order Dtd. 9999- (Seat
34 |15278/2026128.02.2026 6171/2026 RC MUDULI NO. 1 12-31 No-6)
CRLMC- COURT Order Dtd. 2026- (Seat
35 |15279/2026128.02.2026 2718/2025 S.S.PATTANAIK NO. 1 102-26 No-6)
WP (C) - COURT Order Dtd. 2026- [WRIT (Seat
36 (15280/2026128.02.2026 5492/2026 K. PARIDA NO. 6 103-12 BRANCH-1 28;
(Seat
WP (C) - COURT Order Dtd. 2026- -
37 |15281/2026128.02.2026 6052/2026 B. MALLICK NO. 6 102-27 28)
(Seat
CONTC- COURT |0rder Dtd. 2026-
38 115282/2026128.02.2026 263/2025 .K.DEHURY NO. 6 102-26 28;
(Seat
CRLMP- COURT |Order Dtd. 2026-
39 |15283/2026128.02.2026 192/2026 .B.MALLICK NO. 6 102-27 28;
WP (C) - COURT |0rder Dtd. 2026- |WRIT (Seat
40 |15284/2026128.02.2026 6271/2026 PATRI NO. 1 103-07 BRANCH—7 Tg;
(Seat
WP (C) - COURT |0rder Dtd. 2026- ©
41 |15285/202628.02.2026 |, 0 0 DASH vo. 1 loooon Tg)
(Seat
CRLMP- COURT |Order Dtd. 2026-
42 |15286/2026128.02.2026 124/2026 .B.MALLICK NO. 1 102-27 Tg;
WP (C) - COURT |0Order Dtd. 2026- |[WRIT (Seat
43 |15287/2026128.02.2026 6100/2026 K. JENA NO. 1 102-27 BRANCH-1 gi;
(Seat
CRLMC- COURT |Order Dtd. 2026-
44 115288/2026128.02.2026 615/2026 .K.BARIK NO. 1102-26 gi;
COURT (Seat
WP (C) - Order Dtd. 2026- [WRIT ©
45 |15289/2026128.02.2026 6472/2026 NAYAK NO. 04-08 BRANCH-7 No
23 10)
COURT (Seat
46 |15290/2026(28.02.2026 |CREMC . PUNYATOYA No. [Order Dtd. 2026 No-
633/2026 02-27
23 10)
WP (C) - COURT |Order Dtd. 9999- |[WRIT (Seat
47 115291/2026128.02.2026 6342/2026 RK MAHABHOI NO. 1 |12-31 BRANCH-3 gg;
COURT (Seat
WP (C) - Order Dtd. 2026- [WRIT ©
48 |15292/2026128.02.2026 6473/2026 M. D. BISWAL NO. 03-10 BRANCH-1 No
23 31)
COURT (Seat
CRLMC- Order Dtd. 2026-
49 |15293/2026128.02.2026 3105/2025 D.P.DASH NO. 02-26 No-
23 31)
COURT WRIT (Seat
50 |15295/2026(28.02.2026 25;3}2026 MOHANTY NO. g;?;g btd. 2026~ lgpance  [No-
23 (DIVISTON |103)




BENCH-1)

B COURT ~ (Seat
51 |15296/2026(28.02.2026 |CRCMP A.B.MALLICK |[C. No. |Order Dtd. 2026 No-
267/2026 02-27
23 103)
ABLAPL- COURT |Order Dtd. 2023- (Seat
52 [15297/202628.02.2026 /o0 /0,5 NK ROUT C. 6. 2 loso1e BATL-2 Tg;
COURT (Seat
53 |15298/2026(28.02.2026 |0 K.N.SAHOO c. No. p [Order Dtd. 9999 No-
341/2026 12-31
OLD 12)
B COURT ~ (Seat
54 15299/2026(28.02.2026 |- U . sAHOO c. No. 2 [J¥dSt Dtd. 2026 No-
OLD 12)
COURT (Seat
WP (C) - Order Dtd. 2026- |[WRIT ©
55 [15300/2026 28.02.2026 £, 0>, [K SAHOO C. NO. 2|57 mRaNCH-3 |NO
OLD 11)
(Seat
CRLMC- COURT Order Dtd. 9999-
56 [15301/202628.02.2026 |J-.°~ - |S.K.MOHANTY |C. w0 6 l12-31 Ti;
CRLMC- COURT |Order Dtd. 2026- |CRIMINAL |(Seat
57 [15302/2026 28.02.2026 | "0 [M.MOHANTY C. w0, 6 lo3-26 MrSC No-3)
CRLMC- COURT Order Dtd. 2026- (Seat
58 [15303/2026|28.02.2026 S/ . |S.PANDA C. w6, 6 lo3-26 No-3)
CMP- COURT Order Dtd. 2026- (Seat
59 [15304/202628.02.2026 I3 -0 . |K.K.NATH C. 7o 6 l03-24 No-3)
COURT
CMP- Order Dtd. 9999- (Seat
60 [15305/2026 28.02.2026 S, o . |S.MOHARANA C. NO. 2 7700 Noo3)
OLD
COURT
CMP- Order Dtd. 9999- (Seat
61 [15307/2026 28.02.2026 S o . |S.MOHARANA C. No. 2 [T.70T No-3)
OLD
COURT
CMP- Order Dtd. 2026- (Seat
62 [15308/2026 28.02.2026 I, .o, |P.PANDA C. NO. 2 [ 570 No_3)
OLD
WP (C) - COURT |Order Dtd. 2026- |[WRIT (Seat
63 [15309/2026 28.02.2026 ¢, 0 "> . |SK PARIDA C. . 1 l03-07 ERANCH-S g;;
(Seat
WA- COURT |Order Dtd. 2026-
64 |15310/202628.02.2026 |o%° o, |S.K.SUNDARA |C. 1. 1 l62-90 22;
WA- COURT |Order Dtd. 2026- |WRIT (Seat
65 |15311/202628.02.2026 |15-o 0, |S.DAS C. 1. 1 l62-90 ADDEAL No-d)
CMP- COURT |Order Dtd. 2026- (Seat
66 |15312/202628.02.2026 |-, . |S.DASH C. 1o, 1 lo2ons No-d)
CMP- COURT |Order Dtd. 9999- (Seat
67 [15313/2026 |28.02.2026 [ .0 o, |P.K.BEHERA C. . 8 l12-31 No-2)
COURT
CMP- Order Dtd. 9999- (Seat
68 |15314/2026|28.02.2026 |/3c0 oo . |S.MOHARANA C. gg. Tooa1 No-d)
COURT
CMP- Order Dtd. 9999- (Seat
69 [15315/2026 28.02.2026 S 0" o . |A.C.MOHAPATRA C. No. 2| 5700 No-d)
OLD
70 |15316/2026(28.02.2026 WP (C)- NIRANJAN C. (COURT |Order Dtd. 2026- |[WRIT |(Seat




6444/2026 |PANDA NO. 1 |/03-07 BRANCH-5 |No-
22)
(Seat
CMP- COURT Order Dtd. 2026-
71 115317/20261(28.02.2026 214/2026 A .MOHANTY NO. 1 l02-25 gg;
(Seat
CRLMC- COURT Order Dtd. 2026-
72 115318/2026/28.02.2026 334/2026 S.PATRA NO. 6 l03-18 gg;
COURT
CRLMC- Order Dtd. 2026- |CRIMINAL (Seat
73 115319/20261(28.02.2026 3076/2025 S.K.MOHAPATRA ggb 2 03-23 MISC No-2)
COURT MISC.
74 |15320/2026(28.02.2026 [0 |K.PARIDA No. 2 [0PAST Prd- 20207 lappmar éifgf
OLD SEC.
WP (C) - COURT |Order Dtd. 2026- [WRIT (Seat
75 [15321/2026|28.02.2026 |,c 5%, M R BARIK o 5 l02mn7 BRANCH-7 [No-5)
WP (C) - COURT |Order Dtd. 2026- (Seat
76 |15322/202628.02.2026 |3, 0 0, |JR PUROHIT Yo 5 losone Noeo)
COURT
WP (C) - PRAKASH KU Order Dtd. 9999- (Seat
77 115323/20261(28.02.2026 3838/2026 |JENA NO. 2 19-31 No-5)
OLD
COURT
TRP (C) - Order Dtd. 2026- (Seat
78 |15324/202628.02.2026 |, 0500 |A MOHANTY NO. 2 |1o°0) Noeo)
OLD
MACA- COURT Order Dtd. 2025- (Seat
79 115325/20261(28.02.2026 150/2025 NK ROUT NO. 1 l04-25 No-5)
TRP (C) - COURT Order Dtd. 2026- (Seat
B0 |15326/2026|28.02.2026 | o oo0.  |B P SAMAL Yo 1 l03-24 M.J.C. o
RPFAM- COURT Order Dtd. 2026- (Seat
81 |15327/20261(28.02.2026 64/2026 K C SAMAL NO. 9 103-30 No-6)
TRP (C) - COURT Order Dtd. 2026- (Seat
82 |15328/2026|28.02.2026 | o0 |A BRAHMACHARI vo. 9 looo1q Noee)
MACA- COURT |Order Dtd. 2026- MISC. (Seat
83 ]15329/20261(28.02.2026 280/2017 S K SAHOO NO. 9 102-27 2E§EAL No-7)
CONTC- COURT |Order Dtd. 2026- (Seat
84 |15330/20261(28.02.2026 4631/2025 GN SETHI NO. 9 l02-27 No-7)
ABLAPL-  |BIRAJA PRASAD COURT |5 der Dtd. 2025- (Seat
85 |15331/20261(28.02.2026 14491 /2025 NANDA Tg. 19-92 No-7)
COURT
ABLAPL- Order Dtd. 2025- (Seat
86 |15332/20261(28.02.2026 11380/2025 D P DASH Tg. 12-03 No-7)
WP (C) - COURT Order Dtd. 2026- [WRIT (Seat
87 115333/20261(28.02.2026 1425/2022 SB UDGATA NO. 1 .01-28 BRANCH-8 ii;
CRLA- COURT |Order Dtd. 9999- |CRIMINAL (Seat
88 (15334/20261(28.02.2026 417/2019 SP SAHOO NO. 5 112-31 APPEAL No-6)
COURT
ABLAPL- SAMARENDRA Order Dtd. 2026- (Seat
89 |15336/2026/28.02.2026 5,61 /2024 |MOHANTY Tg' 01-08 No-6)
ABLAPL- SURYA NARAYAN COURT Order Dtd. 2025- (Seat
90 |15337/2026|28.02.2026 14950/2025 [MISHRA NO. 2 |12-30 No-6)




'oLD

CRLA- COURT |Order Dtd. 9999- |CRIMINAL |(Seat
91 |15338/2026|28.02.2026 ;7.7 o |P BEHERA vo. 5 hoos1 ADPEAL Noee)
WP (C) - COURT |Order Dtd. 2026- (Seat
92 |15341/202628.02.2026 |1, o 0" |U CHHOTRAY vo. 5 looese Not)
WP (C) - COURT Order Dtd. 2026- (Seat
93 |15342/202628.02.2026 (oo 0 |S.K.BEHERA o, 5 loooog Noee)
WP (C) - COURT |Order Dtd. 2026- |[WRIT (Seat
94 |15344/202628.02.2026 |1 gc1", 0., |D. NAYAK vo. 5 loooos R ANCH-4 23;
CRLA- COURT |Order Dtd. 2026- |CRIMINAL |(Seat
95 |15345/2026|28.02.2026 |Jloo .. |H K MOHANTA vo. 5 l03oos ADDEAL Noeg)
CRLA- COURT |Order Dtd. 2026- |CRIMINAL |(Seat
96 |15346/202628.02.2026 |J, "> . |SARAT DASH vo. 5 loooon ADPEAL Noeo)
WP (C) - COURT |0rder Dtd. 2026- |[WRIT (Seat
97 |15347/202628.02.2026 | /o107, 0 |A K MISHRA vo. 5 losooa R ANCH- z;;
WP (C) - COURT Order Dtd. 2026- [WRIT (Seat
98 |15348/2026|28.02.2026 ;350" 0,010 R NAYAK vo. 5 loseoa R ANCH- 22;
CRLA- COURT |Order Dtd. 2026- |CRIMINAL |(Seat
99 |15351/2026|28.02.2026 /7,70 [K.C.SAMAL vo. 5 loseoe APPEAL Noee)
ELPET- COURT Order Dtd. 2026- (Seat
100 |15353/2026 28.02.2026 | /00, P.PANDA vo. 5 loooon M.J.C. Noo1)
WRIT
WP (C) - COURT [0rder Dtd. 2026- [BRANCH (Seat
101 |15355/2026 28.02.2026 |l o200 |S.K.BEHERA vo. 110318 (DTVTSTON Ti;)
BENCH-2)
(Seat
MACA- COURT |Order Dtd. 2025-
102 |15356/2026 28.02.2026 |/ o' 0. [N.K.ROUT vo. 1 loacas No-
115)
CRLMP- ACHYUTANANDA COURT Order Dtd. 5000- (Seat
103 115364/2026128.02.2026 |7/ 0006 bATTANAIK NO. 1 (01-01 Ti;)
CRLMP- BIJAYA KUMAR COURT |Order Dtd. 2026- (Seat
104 [15365/202628.02.2026 | 7100 o [oai Yo 110227 Ti;)
(Seat
CRLMC- COURT |Order Dtd. 2026-
105 [15366/2026(28.02.2026 | &~ o |J.SAHOO vo. 6 losote No-
115)
(Seat
CRLMC- COURT |Order Dtd. 2026-
106 |15367/2026 28.02.2026 | /"~ . |P.K.BARIK vo. 6 loooon No-
115)
COURT
CRLA- Order Dtd. 2026- |CRIMINAL | (Seat
107 |15368/202628.02.2026 |20 . |R.K.MALLICK gg. St APPEAL Nocs)
COURT
ABLAPL- Order Dtd. 2025- (Seat
108 [15370/2026|28.02.2026 |, "0 P BEURA Tg. It Noeg)
COURT (Seat
WP (C) - Order Dtd. 2026- [WRIT
109 |15372/2026|28.02.2026 ;) oo3" - MK PRADHAN No. | 5700 eeanciog NO
17 35)
1110 [15373/2026 |28.02.2026  |CONTC- (G JAYASINGH (COURT |Order Dtd. 2026- |(Seat




8/2026 NO. 1 /01-28 No-
35)
WP (C) - COURT |0rder Dtd. 2026- |[WRIT (Seat
111 115374/2026/28.02.2026 31434/2023 B DAS Cc.0. NO. 1 102-27 BRANCH-3 TZ;
(Seat
WP (C) - COURT Order Dtd. 2026- ©
112 115377/2026/28.02.2026 37343/2025 RK SAHU Cc.0. NO. 1 102-27 TZ)
WP (C) - COURT |Order Dtd. 2026- |[WRIT (Seat
113 115381/2026/28.02.2026 6565/2026 K.N.SAHOO Cc.O. NO. 6 103-24 BRANCH-5 gg;
COURT (Seat
WP (C) - Order Dtd. 2026- [WRIT ©
114 115393/2026/28.02.2026 8192/2024 A PRASAD C.0O. NO. 2 04-06 BRANCH-8 No
OLD 42)
WP (C) - COURT |Order Dtd. 9999- |WRIT (Seat
115 |15394/2026 |28.02.2026 | ., . |BK MOHARANA [C.O. fo. 1 ligesl BRANCH-2 [Now8)
CRLA- COURT |Order Dtd. 2026- (Seat
116 |15398/2026|28.02.2026 | 02", |D.P.DASH c.o. o, 8 losone Now8)
CRLA- COURT Order Dtd. 2026- (Seat
117 |15399/2026|28.02.2026 | 77, - |D.P.DASH c.o. Yo, 8 losone Nowa)
WP (C) - SANJAY KUMAR COURT |Order Dtd. 2026- (Seat
118 |15400/202628.02.2026  |coqo)o 0o [oaont c.o. vo. 8 0227 No—g)
WP (C) - COURT |Order Dtd. 2026- (Seat
119 115402/2026128.02.2026 6341/2026 M.R.BARIK Cc.O. NO. 8 02-27 No-8)
WRIT
WP (C) - COURT |0Order Dtd. 2026- |BRANCH (Seat
120 |15407/2026 28.02.2026 |3 5000 R. K. BARIK |C.O. vo. 8 logo9 (DTVISTON TS;)
BENCH-1)
B PRAFULLA B (Seat
121 [15236/2026 28.02.2026 2552}2026 CHANDRA GENERAL gg?gg ptd. 2026 No-
ACHARYA 106)
PRAFULLA (Seat
122 |15237/2026 (28.02.2026 ggéi}2026 CHANDRA GENERAL gg?gg btd. 2026 giigCH_B No-
ACHARYA 33)
CRLMC- GOKULANANDA Judgement Dtd. CRIMINAL |(Seat
123 |15238/2026 28.02.2026 |;o00 o PO GENERAL Jeogenent. e o)
CMP- SUBHASH . . WRIT (Seat
124 115240/2026128.02.2026 804/2019 CHANDRA NAYAK GENERAL Entire Brief BRANCH-1 No-2)
CRLMC- , , (Seat
125 |15249/2026|28.02.2026 |co/1 o |APARESH BHOI |GENERAL Entire Brief Noes)
WP (C) - DR JITENDRA Order Dtd. 2026- [WRIT (Seat
126 |15263/20261/28.02.2026 6478/2026 |KUMAR LENKA GENERAL 02-27 BRANCH-5 22;
BLAPL- GHANASHYAM Order Dtd. 2026- (Seat
127 115270/2026128.02.2026 11782/2025 MUDULT GENERAL 02-27 gg;
M/S. JATINDRA
128 |15273/2026(28.02.2026 32232623 KUMAR GENERAL 8;%2? brd. 2026~ lconTEMPT é§?§§
MOHAPATRA
WP (C) - SABYASACHT Order Dtd. 2026- |[WRIT (Seat
129 |15306/2026 [28.02.2026 | 0,0 ° o o [220 R GENERAL PP BRANCH-2 INove)
CRLMC- , , (Seat
130 |15335/2026|28.02.2026 oo 0o |APARESH BHOI |GENERAL Entire Brief Noee)




CRLMC- , (Seat
131 |15339/2026|28.02.2026 oo 1 o . |APARESH BHOI |GENERAL Entire Order Noee)
CRLMC- , (Seat
132 |15340/2026|28.02.2026 |So 0> . |APARESH BHOI |GENERAL Entire Order Not)
CRLMC- , , (Seat
133 |15349/2026|28.02.2026 |So - |APARESH BHOI |GENERAL Affidavit Nece)
CRLMC- , (Seat
134 |15350/2026(28.02.2026 5660/2025 APARESH BHOI |GENERAL Entire Document No-6)
CRLMC- Order Dtd. 2026- (Seat
135 115352/2026128.02.2026 5660/2025 APARESH BHOI |GENERAL 03-16 No-6)
CRLMC- , (Seat
136 |15354/2026(28.02.2026 5661/2025 APARESH BHOI |GENERAL Entire Document No-6)
CRLMC- Compromise (Seat
137 |15392/2026|28.02.2026 oo 0> |APARESH BHOI |GENERAL ot Noct)
CRLMC- Compromise (Seat
138 |15395/2026|28.02.2026 |So/1 - |APARESH BHOI |GENERAL oo Not)
WP (C) - RADHARAMAN Order Dtd. 2026- |[WRIT (Seat
139 |15396/2026 28.02.2026 |1, b7 1 GENERAL ey NG 1;2)—
WP (C) - SAKUNTALA Order Dtd. 2026- (Seat
140 115401/2026/28.02.2026 6284/2026 |GHOSH GENERAL 02-26 gz;
(Seat
BLAPL- Order Dtd. 2026-
141 |15247/202628.02.2026 | /'20>" |G S MUDULI GENERAL 0308 gz;
BLAPL- SRINIBASH Order Dtd. 2026- (Seat
142 115294/2026/28.02.2026 432/2026 MOHANTY GENERAL 02-26 gz;
(Seat
BLAPL- Order Dtd. 2026-
143 |15343/2026128.02.2026 373/2026 P K JENA GENERAL 02-26 gz;
WRIT (Seat
WP (C) - MANOJ KUMAR Order Dtd. 2026- |BRANCH ©
144 |15357/2026128.02.2026 5721/2026 |PANT GENERAL 02-27 (DIVISION TiB)
BENCH-2)
CRLMC- SARBESWAR Order Dtd. 2026- (Seat
145 115358/2026/28.02.2026 321/2026 SAHOO GENERAL 01-30 Ti;)
_ _ (Seat
146 |15359/2026(28.02.2026 |SBLAPL S. CHOUDHURY |GENERAL Order Dtd. 2026~ |g, 77 4 No-
570/2026 01-28 14)
_ _ (Seat
147 |15360/2026 |28.02.2026 |[ABLAPL S. CHOUDHURY |GENERAL Order Dtd. 2026~ |5, 77 4 No-
570/2026 02-19 14)
(Seat
WP (C) - B. N. Order Dtd. 2026- [WRIT ©
148 |15361/2026128.02.2026 6259/2026 |SHADHANGI GENERAL 02-27 BRANCH-3 gg)
WP (C) - HIMANSHU Order Dtd. 2026- |[WRIT (Seat
149 115362/2026128.02.2026  |1493/5026 |kuMAR BHOL  |CCNERAL 02-27 BRANCH-1 |No-3)
MATA- HIMANSHU Order Dtd. 2026- |FIRST (Seat
150 115363/2026/28.02.2026 253/2024 KUMAR BHOL GENERAL 02-25 APPEAL No-4)
CRLA- Order Dtd. 2026- |CRIMINAL |(Seat
151 115369/2026/28.02.2026 130/2025 G.JAYASINGH GENERAL 03-24 APPEAL No-5)




ABLAPL- Order Dtd. 2025- _ (Seat
152 |15371/2026(28.02.2026 13386/2025 P BEURA GENERAL 11-27 BAIL-1 No-1)
WRIT
WP (C) - Order Dtd. 2026- |BRANCH (Seat
153 |15375/2026(28.02.2026 25115/2023 G JAYASINGH GENERAL 02-26 (DIVISION Ti;)
BENCH-3)
FAO- Order Dtd. 2024- MISC. (Seat
154 |15376/2026(28.02.2026 72/2022 G C DAS GENERAL 12-24 APPEAL No-2)
SEC.
AHO- , (Seat
155 |15378/2026/28.02.2026 85/1991 K DAS GENERAL Entire Order No-2)
MISC.
156 [15379/2026 28.02.2026 [ BCA~ B K BEHERA GENERAL PetitionAnnexure, APPEAL (Seat
453/2016 SEC No-17)
. (Seat
157 |15380/2026/28.02.2026 0S-1/1984 |K DAS GENERAL Entire Order No-7)
CRLMC- Order Dtd. 2026- |CRIMINAL (Seat
158 |15382/2026|28.02.2026 |1, o [D NAYAK GENERAL 02-27 MTSC No5)
WP (C) - Order Dtd. 2026- (Seat
159 |15383/2026(28.02.2026 5815/2026 S DHIR GENERAL 02-24 No-5)
CONTC- Order Dtd. 2025- (Seat
160 |15384/20261(28.02.2026 5766/2025 S K PARIDA GENERAL 12-08 No-5)
WRIT
WP (C) - Order Dtd. 2026- |BRANCH (Seat
161 |15385/2026(28.02.2026 37535/2025 B DAS GENERAL 02-27 (DIVISION Tg;)
BENCH-2)
(Seat
WP (C) - Order Dtd. 2026- |WRIT N
162 115386/2026/28.02.2026 37538/2025 B DAS GENERAL 02-27 RRANCH-6 gg)
(Seat
WP (C) - Order Dtd. 2026- |WRIT -
163 |15387/2026(28.02.2026 37541/2025 B DAS GENERAL 02-27 BRANCH-3 Tz)
(Seat
WP (C) - Order Dtd. 2026- |[WRIT -
164 |15388/2026(28.02.2026 37544/2025 B DAS GENERAL 02-27 BRANCH—7 Tg)
(Seat
WP (C) - Order Dtd. 2026- |WRIT N
165 /15389/2026/28.02.2026 37546/2025 B DAS GENERAL 02-27 RRANCH-S gg)
(Seat
WP (C) — Order Dtd. 2026-
166 15390/2026(28.02.2026 37547/2025 B DAS GENERAL 02-27 22)
(Seat
WP (C) - Order Dtd. 2026- -
167 |15391/2026(28.02.2026 37532/2025 B DAS GENERAL 02-27 Zg)
(Seat
CRLA- Order Dtd. 9999-
168 115397/2026/28.02.2026 1050/2025 SK MOHANTY GENERAL 12-31 Zg;
ABLAPL- Order Dtd. 2019- (Seat
169 115403/2026|28.02.2026 | ;o 50 o M K SWAIN GENERAL 07-19 BAIL-1 No—6)
WP (C) — Order Dtd. 9999- (Seat
170 115404/2026/28.02.2026 2503/2026 S P SAMANTA GENERAL 12-31 No-6)
FA- Order Dtd. 2025- |FIRST (Seat
171 |15405/2026(28.02.2026 375/1980 H K BHOL GENERAL 02-18 ADPPEAL, No-6)




ABLAPL- BISWARANJAN Order Dtd. 2026- (Seat
172 |15406/202628.02.2026 1103/2026 |DALAT GENERAL 02-23 No-6)
(Seat

WP (C) — Order Dtd. 2026- |WRIT _

173 1/15408/2026/28.02.2026 6478/2026 M.R.BARIK GENERAL 02-27 BRANCH-5 g;)

NIC



